Asadae 25, 1913 (Saka)

Prevention of Social Disabilities Bill
{Lnglish]

SHRI KASHIRAM RANA
{Surat) 1 beg to move for leave to
mtroduce a Bill to provent the imposi-
uu of social disabilities by a member
o uembers of a4 community on «
merber or membess of s or their
own commumty, fo provide for punai-
tw lor such an act or acts and for
matters connccted therewith

MR SPEAKER The quustion s

“That leave be granted to introduce

Bill to prevent the mmposition ol
sucial disobihitics by a member o1
rembers of a4 commumity on a
wwmber o1 ne nbers of I or therr
own  community, to provide fo
renalties for such an act or acts

d for mattcss connccted there-
v th”

The motion was adopted

SHRI KASHIRAM RANA |
wiroduce the Bill

16,21 hr.

tligh Court of Guiarat (KEstablishment
of a Permanenit Bench at Swrat)
Bill*

| English)
SHRI KASHIRAM RANA

(Surat) : T beg to move for leave to

mtroduce a Bill to provide lor the
vstablishment of a permanent Bench

Bill Introduced 135

of the H?gh Court of Gujarat at Surat.

MR. SPEAKER : T1he question is :
“That leave be granted to introduce
a Bill to provide for the establish-
ment of a permancnt Bench of the
High Court of Gujarat at Surat™.

Ihe motion was adopted.

SHR1I KASHIRAM RANA : 1
itroduce the Bill

16.22 hrs,
Constitution (Amendment) Bill*

tlmsertation of New Article 26-4)
|Lnglish]

SHRI BHOGENDRA JHA (Ma-
¢inbani) . 1 beg to move for leave to
sureduce a Bill further to amend the
Constitution of India.

MR SPEAKER The question 15

“ That leave be granted to introduce
o Bill further to amend the Consti-
tution of TIndia™

1 he motion way adopted,
SHRI BHOGENDRA JHA: Intro-

wice the Bill
16.03 hrs.
Constitution (Amendment) Bill*

{Substtution of New Schedule for
Fighth Schedule)

[English]

SHRI BHOGENDRA JHA
(Madhubani) : T beg to move for
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